Dak Register For Month Starting on 01/08/2021

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Head)
. Ac |, .
Diar Date Se(;]tlo N |tio ;'
of No./Name of Source Particulars o &Nk
Y Rece Document Received of documents ; m Ta ..
No. . which Fi
ipt e ke
sent le
n
DR
1663 |03/0 ;
CESTAT, Monthly Report
/1202 2/120 NIL CHANDIG ofJuly2021  PRO)
ARH
1664 03/0 DR, Monthly
/202 8/20 F.NO. 21/CESTAT/HYD/M- (CESYAT, Statement for the DR(J)
STAT/15 HYDERAB
1 21 month July 2021
AD
C.NO Supply of
/1260625 2?2/8 IV(16)REVIEW/GST/DELHI- @guﬁT certified copy of DR())
1 21 SOUTH/CESTAT/ESAAY/174/ DELHI CESTAT Final
2021-22 Order
DR Forwarding of  |Admin
/126(?26 g/32/8 E NO. CESYAT, :)efave application :]stratlo
04/CESTAT/HYD/TVP/21/110 HYDERAB : .
1 21 T.Viswa.Prakash |Sectio
AD
, DR n
. Admin
Vettingup and |, .
1667103/0 I N0 G(19)/(1)CESTAT/PAY BALASUB 0 itication of  'SIratio
/202 8/20 RAMANI S
FIXATION/2015 Pay Fixation .
1 21 S, AR Sectio
Orders 0
Admin
1668 |03/0 Identity istratio
/202 18/20 NIL SOMPAL Certificate of n
1 21 candidate Sectio
n
Forwarding of  Admin
1669 03/0 V. P.PAND applicaton for istratio
/202 18/20 |[F.NO. 01/CESTAT/BANG/VPP __,° credit of un- n
EY, DR e .
1 21 availing joining |Sectio
period n

1670 |03/0 |[F.NO. E-30012/2021-HINDI-4- KIRAN Yearly Report of Admin



/202 |8/20
1 21

1671 03/0
/202 |8/20
1 21

1672 03/0
/202 |8/20
1 21

1673 |03/0
/202 |8/20
1 21

1674 03/0
/202 |8/20
1 21

1675 03/0
/202 |8/20
1 21

1676 03/0
/202 |8/20
1 21

1677 |03/0
/202 |8/20
1 21

1678 |03/0
/202 |8/20
1 21

DOR

F.NO.
CESTAT/MUM/ADMN/GPF/2
018

NIL

NIL

NIL

NIL

NIL

NIL

NIL

GIDIYAL 2021 Reg. Hindi

ROHIT

KUMAR Forwarding of

SHUKLA, ding

DR GPF withdrawal

CESTAT, applications

MUMBAI

ANIL Permission to

CHOUDHA

RY apply for the

MEMBER Postof
Chairperson

Q)

LALIT L

PANT, SPS y

MUKESH Causal leave -

GUPTA, e

DR g

P.VENKAT Reg. Leave as
A SUBBA appear for LLB
RAO, M(T) |examinations

SEEMA Reg. one da
SADANA, cas%al Ieavey
SPS

B.BHARAT Extension of EL
HI, PATO for three days
M(Q) y
JYOTI Dossier of SSC

PRIYA for post of MTS

istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio



1679 03/0
/202 |8/20
1 21

1680 03/0
/202 |8/20
1 21

1681 03/0
/202 |8/20
1 21

1682 03/0
/202 |8/20
1 21

1683 03/0
/202 |8/20
1 21

1684 03/0
/202 |8/20
1 21

1685 03/0
/202 |8/20
1 21

1686 03/0
/202 8/20
1 21

1687 04/0
/202 |8/20

NIL

NIL

F.NO.D-6(1)/E-

HERING/CESTAT/CHE/2020

NIL

NIL

NIL

NIL

NIL

NIL

U.K.JHA,
SO (1TJ)

KANHAIY

A LAL,

SPS

BALASUB
RAMANI
S, AR

DR,
CESATAT,
MUMBAI

P.DINESH

A, M(J)

SULEKHA
BEEVICS,
M()

AR,

CESTAT
CHENNAI

REGIONA
L

PASSPORT

OFFICE,
AHMEDA
BAD

DR,
CESTAT,

Office

Memorandum
reg. linkage fo
database of Hon

Tribunal

Sanction of GPF

Advance

RoM application

No.

C.40056.2020 in

C.41027.19
Request for

appointment of
Third Member to

decide upon
DOO

Monthly
Disposal

Statement of
Appeal of July

2021

Monthly
Disposal

Statement of
Appeal of July

2021
Request to

mention ROM
application No.
C.ROM.40056.2

0

Submission of

passport

application of
Santosh Kumar

Tiwari

Statement

showing break

Sectio
n

Comp
uter
Cell

Accou
nt
Sectio
n

PA

PAto
Registr
ar

PA

PA

PAto
Registr
ar

Admin
istratio
n
Sectio
n

DR(J)



1688 04/0
/202 |8/20
1 21

1689 04/0
/202 |8/20
1 21

1690 04/0
/202 |8/20
1 21

1691 04/0
/202 |8/20
1 21

1692 04/0
/202 |8/20
1 21

1693 04/0
/202 |8/20
1 21

1694 04/0
/202 8/20
1 21

1695 |04/0
/202 |8/20
1 21

1696 04/0
/202 |8/20

F.NO. 06/19/MONTHLY-

F.NO. 06/19/MONTHLY -
STATEMENT/CESTAT/CHD-
2020-21

NIL

NIL

NIL

NIL

D.NO 29047/2020/SEC-ELM

NIL

F.NO.
1/EXTT./CESTAT/KOL/VOLII

BANGALO \up of pending

RE

DR,
CESTAT,
CHANDIG
ARH

ANIL

CHOUDHA

RY
MEMBER

Q)

DR,
CESYAT,

HYDERAB

AD

AR,
CESTAT
CHENNAI

PELICAN
QUATZ
STONE

AR,
SUPREME

COURT OF

INDIA

RACHNA
GUPTA,
M(J)

T.K.SARK
AR, DR

appeals for the
month of July-
2021

Report of E-
hearing
applications July
2021

Application for
Earned Leave

Monthly report
for E-hearing
Disposal
application July
2021

Statement
showing break
up of pending
appeals for the
month of July-
2021

Application in
Appeal with
COD

Civil Appeal No
29047 of 2020

forwarding of
Application
dated 02.08.2021
for issuing
revised
appointment
order

Forwarding of
joining report of

DR(J)

Admin
istratio

Sectio
n

DR(J)

DR(J)

DR(J)

DR(J)

Admin
istratio
n
Sectio
n

Admin
istratio



1697 04/0
/202 |8/20
1 21

1698 04/0
/202 |8/20
1 21

1699 04/0
/202 |8/20
1 21

1700 04/0
/202 |8/20
1 21

1701 05/0
/202 |8/20
1 21

1702 05/0
/202 |8/20
1 21

1703 |05/0
/202 |8/20
1 21

1704 |05/0
/202 |8/20
1 21

1705 |05/0
/202 |8/20
1 21

/180

F.NO.

01/(05)/CIRCULAR/CESTAT/2

021

NIL

NIL

NIL

NIL

F.NO. 01/CESTAT/BNAG/RR

F.NO. 7 (STAT)
CESTAT/CAL/06

F.NO.

17(1)/MS/ICESTAT/ALD/2018-

19

REF:01(05)/CIRCULAR/CEST
AT/2017 DATED 27/08/2020

N.RAJA,
SPS

S.K.IMOHA

NTY M(J)

ClJ
MATHEW,
M(T)

AJAY
SHARMA
M(Q)

DR,
CESTAT,
CHANDIG
ARH

DR,
CESTAT,

BANGALO

RE

DR,
CESTAT,

KOLKATA

MANAS
KUMAR

SINHA, AR

MANAS
KUMAR

SINHA, AR

Pankaj Adhikary n
Sectio
n

Forwarding of
Monthly

Disposal PA
Statement of
S.S.Garg

Monthly

Disposal

Statement of PA
Appeal of July

2021

Monthly

Disposal

Statement of PA
Appeal of July

2021

Monthly

Disposal

Statement of PA
Appeal of July

2021

Monthly Report

ofuly2021  PRO)

Monthly Report
of E-hearing for DR(J)
July 2021

Disposam and
pendency for the
month of July
2021

Bench wise
Disposal of cases
during monthof
July 2021

Report of E-
hearing
applications June
2021

DR(J)

DR(J)

DR(J)



1706 05/0 MANAS

1202 8/20 NIL KUMAR X‘]feé_‘;'gaﬁﬁport DR())
1 21 SINHA, AR g
1707 05/0 |[F.NO. MANAS Pendency of
/202 8/20 |17(1)/MS/CESTAT/ALD/2018- KUMAR Single Member  DR(J)
1 21 19 SINHA, AR Bench cases
Report of E-
1708 |05/0 AR, hearing
/202 18/20 [F.NO. 01/CESTA/MUM/RR CESTAT, |applications for DR(J)
1 21 MUMBAI Custom Bench
July 2021
Submission of
1709 05/0 AR/DR, monthly
/202 18/20 NIL CESTAT  statement for the DR(J)
1 21 MUMBAI month of July
2021
1710 |05/0 AR Monthly Report
F.NO. D-6(1)/E- ! .
/202 8/20 CESTAT  [of List of E- DR(J)
1 21 HEARING/CESTAT/CHE/2020 CHENNAI  hearing cases
1711 05/0 [C)EéT A7 PFMS sanction ﬁtcco“
/202 18/20 |[F.NO 3/5/MISC/ADMN-2017-11 ' |ID User creation .
1 21 CHANDIG application Form Sectio
ARH PP n
Admin
1712 |05/0 istratio
/202 18/20 NIL EXSNT'\:/IAI'S Leave reg. n
1 21 ' Sectio
n
Admin
1713 /05/0 ANITHA  Reg. leave istratio
/202 18/20 NIL JAYAKUM application for  |n
1 21 AR, SPS LTC Sectio
n
Admin
1714 /05/0 |[F.NO. T K SARK Joining Report of |istratio
/202 18/20 |69/PERSN./CESTAT/KOL/202 A.R.DR Sh Rajan Mishra, n
1 21 |1/186 ’ MTS Sectio
n
1715 (05/0 DR, Office Memo for étcjr?t:g
1202 18/20 F.NO. 3/5/MISC/ADMN-2017- |CESTAT, staff posted at

] CHANDIG |CESTAT .
1 21 ARH Chandigarh ﬁectlo



1716 05/0
/202 |8/20
1 21

1717 05/0
/202 |8/20
1 21

1718 05/0
/202 |8/20
1 21

1719 05/0
/202 |8/20
1 21

1720 05/0
/202 |8/20
1 21

1721 05/0
/202 |8/20
1 21

1722 05/0
/202 8/20
1 21

1723 |05/0
/202 |8/20
1 21

1724 106/0

F.NO.A-45(1)/MISC-
AR(JUDICIAL) CHE/2016

NIL

NIL

NIL

NIL

NIL

CESTAT/AHM/M(J)/DISPOSA
L 2021/267

NIL

NIL

AR,
CESTAT
CHENNAI

JEEVESH
MEHTA,

ADVOCAT

E

P. ANJANI
KUMAR
M(T)

ASHOK
JINDAL,
MEMBER(

J)

P.K.CHOU
DHARY,
MEMBER(

J)
REKHA

SHEKHAW

AT,PATO

REGISTRA

R

RAMESH

NAIR, M(J)

S.K.MOHA

NTY M(J)

REKHA

List of ROM and

ROA cases
pending due to

Non availability

of Division
Bench

Prayer letter for
listing in the
matter of Eagle
International
Vs.Commr. of

Custom Kolkata

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

PAto
Registr

ar

PAto
Registr

ar

PA

PA

PA

PA

Correction in the |PA to



/202 |8/20
1 21

1725 |06/0
/202 |8/20
1 21

1726 06/0
/202 |8/20
1 21

1727 06/0
/202 |8/20
1 21

1728 06/0
/202 |8/20
1 21

1729 06/0
/202 |8/20
1 21

1730 06/0
/202 |8/20
1 21

1731 06/0
/202 |8/20
1 21

1732 |06/0
/202 |8/20
1 21

1733 /06/0

NIL

F.NO. C/20209/2021

CUSTOMS APPEAL NO.

10240 OF 2020-DB

NIL

NIL

F.NO. CESTAT-AHD/E-
HEARING/2020

F.NO. 7/4/RAHUL-
MTS/CHD/ADMN-2021

NIL

NIL

SHEKHAW uploaded Appeal Registr

AT,
STENO-I

K.S.RAME
SH,
SPS/CEST

AT,CHENN

Al

DR,
CESTAT,

BANGALO

RE

KOSHTI
MEHUL,
STENO TO
M(@)

P.K.CHOU
DHARY,
MEMBER(
J)
T.V.UNNI
KRISHNA
N, SPS TO
M(T)

AR,
CESTAT,
AHMEDA
BAD

DR,
CESTAT,
CHANDIG
ARH

P.DINESH
A, M(J)

SULEKHA

ar

PAto

Reg. Correction Registr

in Appeal

Tagging of
custom appeal of
Tata Hitachi
Cochin Custom
with other Larger
Bench matter

PAto
Registr
ar

PAto
Registr
ar

Reg. Correction
in Appeal

Permission tolist [PA to
the order for Registr
pronouncement |ar

Request to delete PA to

misc.order from Registr
the website ar
Report for E
Hearing appeal
and applications
for the period |0
01.07.2021 to
31.07.2021
Admin
JOining RepOrt of Istratio
Sh. Rahul,MTS _
Sectio
n
Admin
Application for istratio
EL _
Sectio

n
Joinng Report of Admin



/202 |8/20
1 21

1734 106/0
/202 |8/20
1 21

1735 |06/0
/202 |8/20
1 21

1736 06/0
/202 |8/20
1 21

1737 106/0
/202 |8/20
1 21

1738 06/0
/202 |8/20
1 21

1739 06/0
/202 |8/20
1 21

1740 06/0
/202 8/20
1 21

1741 |06/0
/202 |8/20
1 21

NIL

NIL

NIL

NIL

NIL

CESTAT/AHM/MT/2021/274

NIL

NIL

BEEVIC.S,
M(J)

Y.VEDA

PRAKASH,

STENO

SPSTO
HON
PRESIDEN

T, CESTAT

RACHNA
GUPTA,
M(Q)

P.V.SUBB
A RAO,
MEMBER(
T

S.K.PATI,
M()

PATO
HON
MEMBER

(T)
SANJIV

SRIVASTA
VA,

MEMBER(
T)

SULEKHA
BEEVIC.S,
M(J)

Sulekha Beevi
after availing of
Five days EL

Application of
Sh P.Venkata
Subba Rao,
M(T) for TA
advance of Rs.
250000

Tax invoice cum

receipt

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July
2021

Monthly
Disposal
Statement of
Appeal of July

istratio
n
Sectio
n

Accou
nt
Sectio
n

Accou

nt

Sectio

PA

PA

PA

PA

PA

PA



2021

1742 106/0 DR, SM E-hearing Cause
/202 8/20 NIL APPEAL List of Mr. Anil |PA
1 21 BRANCH Choudhary M(J)
E?JT/IIZ\R Application for |Admin
1743 /09/0 TA advance of |istratio
1202 g0 F:NO: SHUKLA, *Rs. 150000 in ro in
CEGAT/MUM/ADMN/TA/18 DR, .
1 21 Hon Sh. Sectio
CESTAT, C.J.Mathew n
MUMBAI ~
Financial Adm!n
1744 /09/0 MANAS tion for istratio
/202 8/20 NIL KUMAR Eal[}‘;l_ Bill 1
1 21 SINHA, AR WHOT Tsectio
July 2021 0
Admin
1745 109/0 RANJU Joining after istratio
/202 8/20 NIL MADHRA, three days EL
1 21 SPS Sectio
n
1746 09/0 F.NO. géég’m In regard to TDS ﬁfco“
/202 18/20 CESTAT/AHD/PER/66/2021/27 deduction under :
1 21 6 AHMEDA section80G 5 vi Sectio
BAD M(T) n
Admin
1747 /09/0 F.NO. P.K.NEEL istratio
/202 18/20 |13/CESTAT/HYD/BANK/15/10 A REDDY, Reg.Bank n
1 21 9 SPS Sectio
n
Admin
1748 /09/0 NIHAL Forwarding of  |istratio
SINGH, S
/202 8/20 NIL STENO leave application n
1 21 of Hon M (J) Sectio
GR. 0
Admin
1749 /09/0 P.K.NEEL |Application of istratio
/202 18/20 NIL A REDDY, |CL of Sh n
1 21 SPS P.V.Subba Rao |Sectio
n
1750 (09/0 MANAs Forwarding of — Admin
1202 18/20 NIL KUMAR Joining refpé)r:tln Istratio
1 21 SINHA, AR |respectorsh.

Deepak Kumar, |Sectio



1751 09/0
/202 |8/20
1 21

1752 09/0
/202 |8/20
1 21

1753 |09/0
/202 |8/20
1 21

1754 109/0
/202 |8/20
1 21

1755 |09/0
/202 |8/20
1 21

1756 09/0
/202 |8/20
1 21

1757 09/0
/202 |8/20
1 21

1758 |09/0
/202 |8/20
1 21

1759 |09/0
/202 |8/20
1 21

NIL

NIL

NIL

NIL

F.NO.
CEGAT/MUM/COM/ADV/201
0-11

F.NO. 01/CESTAT/BANG/RR

NIL

NIL

F.NO. 21/CESTAT/HYD/M-
STAT/15

POOJA
DANGI,
LDC

CHANDER
KANTA,
SPS

ANIL

CHOUDHA

RY
MEMBER

Q)

JYOTI,
LDC

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

DR,
CESTAT,

BANGALO

RE

AR,
SUPREME

COURT OF

INDIA

AR,
SUPREME

COURT OF

INDIA

DR,
CESTAT,
HYDERAB
AD

Head Clerk

Application of
Maternity leave
for 180 days

Reg. Leave

Application for
apply for post of
Chairperson in

CERC

Apply for TGT
computer science

in DSSSB

Forwarding of
Application for

computer
Advance

Monthly Report
for E-hearing for

July 2021

Civil Appeal No.
50547 of 2019

Civil Appeal No
2178 of 2021

Monthly

Statement for the
month of July

2021

n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

n

DR(J)

DR(J)

DR(J)

DR(J)



1760 09/0
/202 |8/20
1 21

1761 09/0
/202 |8/20
1 21

1762 09/0
/202 |8/20
1 21

1763 09/0
/202 |8/20
1 21

1764 09/0
/202 |8/20
1 21

1765 09/0
/202 |8/20
1 21

1766 09/0
/202 8/20
1 21

NIL

F.NO.
CESTAT/AHD/MISC/ORDER
SEC/11/2010/277

NIL

NIL

NIL

F.NO. ST/20507/2018

NIL

AR,

CESTAT
CHENNAI

SANTOSH
KUMAR
TIWARI,

AR

KUMAR
BHATNAG

AR

MANAS
KUMAR

SINHA, AR

REGISTRA

R
GENERAL,
PUNJAB

AND
HARYANA

HIGH
COURT

DR,
CESTAT,
BANGALO
RE

R.K.SHUK
LA, DR,
CESTAT,
MUMBAI

Statement

showing the
break up of cases
pending appeals
for month of July

2021

Regarding
Appeal No

E/1345/2010 of

Samay

Electronics Pvt

Ltd

Reg, extension
of time period
for pre deposit in
respect of diary
no 52140/2019

Reg. Weekly
Report of E-
hearing 31 july

2021 to 05

August 2021

Reg. Civil

Appeal No 5878

of 2011

Status of Appeal

No.

ST/20507/2018
in the matter of
Boopathi Sttis

Ltd vs

Commissioner

Central Tax
Request for

appointment of
Third Member to

decide upon

DOO in Appeal

No.

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

PAto
Registr

ar

PA to
Registr

ar



1767 09/0
/202 |8/20
1 21

1768 09/0
/202 |8/20
1 21

1769 09/0
/202 |8/20
1 21

1770 09/0
/202 |8/20
1 21

1771 09/0
/202 |8/20
1 21

1772 09/0
/202 8/20
1 21

1773 /09/0
/202 8/20
1 21

1774 /09/0
/202 |8/20
1 21

1775 10/0
/202 8/20
1 21

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

FILE NO. A-45(1)/MISC-

AR(JUDICIAL)/CHE/2016

BANK OF
AMERICA

ClJ
MATHEW
M(T)

AJAY
SHARMA,
M(J)

S.K.MOHA

NTY M(J)

T.V.UNNI
KRISHNA
N, SPS TO
M(T)

ANIL

CHOUDHA

RY
MEMBER

()

N.RAJA,
M()

DR,
CENTRAL

REGISTRY

ASSISTAN
T

REGISTRA

R1
CESTAT,
CHENNAI

ST/87410/2018

Application PA to

. Registr
requesting ealy

ar

Disposal
Statement for the
month of July PA
2021
Monthly disposal
Satement of PA

Appeals of July
2021

Monthly

Disposal

Statement of PA
Appeal of July

2021

Monthly

Disposal PA to
Statement of Registr

Appeal of July  Jar
2021

Monthly

Disposal

Statement of PA
Appeal of July

2021

Monthly

Disposal

Statement of PA
Appeal of July

2021

Cause List E-
Hearing of defect
list date
09/08/2021
Pending Division
Bench ROM and
ROA cases of PAto
Mr. P. Dinesha, |Registr
M(J) due to non ar
availability of

DB

PA



1776 10/0
/202 |8/20
1 21

1777 10/0
/202 |8/20
1 21

1778 10/0
/202 |8/20
1 21

1779 10/0
/202 |8/20
1 21

1780 10/0
/202 |8/20

1781 10/0
/202 |8/20

1782 10/0
/202 |8/20
1 21

1783 110/0
/202 8/20
1 21

1784 10/0
/202 |8/20
1 21

ASST. List of ROM and

FILE NO. A-45(1)/MISC- EEG'STRA Eg]ﬁiﬁgsjje o
AR(JUDICIAL)/ICHE/2016 CESTAT, |non availability
CHENNAI |of DB
NIL CESTAT, appeal No.
KOLKATA |ST/284/2012-DB
REKHA
NIL SHEKHAW |Correction in the
AT, uploaded Appeal
STENO-I
E NO. D- BALASUB |Nomination of
N e RAMANI  3rd Member in
6(1)/DOO/CESTAT/CHE/2019 S, AR DOP in matter
Supply of
C.NO. IV(16) AR GST certified copy of
REVIEW/GST/DELHI- SOUTH CESTAT Final
SOUTH/CESTAT/CHINA/253/ DELHI Order in case of
2021-22 Ms China
Eastern Airlines
Supply of
C.NO. 1V(16) AR GST certified copy of
REVIEW/GST/DELHI- SOUTH CESTAT final
SOUTH/CESTAT/RAJENDER DELHI order in Rajender
KUMAR/254/2021-22 Kumar and
Associates
Final order in
matter of FLE
VII(HQ)10/AIRPORT & AR, Eis’tr'gggepvt Lid
GENERAL/REV/60/2019 CUSTOM Vsp
Commissionerr
of Customs
JOINT Forwarding of
COMMISSI (dispatch register
ONER, and clarification
C.NO. VIII(H)13/135/07 AIRPORT sought in the
& matter of Ramvir
GENERAL Vs CC
PRANAYV  [Filing of power
NIL MALIK, of Attorney in

ADVOCAT the case of

PAto
Registr
ar

PAto
Registr
ar
PAto
Registr
ar
PAto
Registr
ar

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



1785 |10/0
/202 |8/20
1 21

1786 10/0
/202 |8/20
1 21

1787 10/0
/202 |8/20
1 21

1788 10/0
/202 |8/20
1 21

1789 10/0
/202 |8/20
1 21

1790 10/0
/202 |8/20
1 21

1791 |10/0
/202 |8/20
1 21

F.NO.
7(STAT)CESTAT/CAL/06/190

F.NO.
07/STAT/CESTAT/KOL/09/15
0

NIL

F.NO. CESTAT-
AHD/JUD/01/07/268

F. NO. CESTAT-AHD/E-
HEARING/2020/275

F. NO.
17(1)/MS/ICESTAT/ALD/2018-
19

F. NO.
17(1)/MS/ICESTAT/ALD/2018-
19

DR,
CESTAT,

KOLKATA

DR,
CESTAT,

KOLKATA

AR,
CESTAT,
MUMBAI

TECHNIC
AL
OFFICER,
CESTAT,
AHMEDA
BAD

AR,
CESTAT,
AHMEDA
BAD

MANAS
KUMAR
SINHA,
AR,
CESTAT,
ALLAHAB
AD

MANAS
KR.
SINHA,
ASST

REGISTRA

R,
CESTAT,
ALLAHAB

Ceramic
Tableware Pvt
Ltd

Institution,

Disposal and

Pendency etc for DR(J)
the month of

July 2021

Report for E-
Hearing
application July
2021

Submission of

monthly

statement for the DR(J)
month of July

2021

Statement
pendency,
institution and
disposal of
appeals and stay
applications

Report for e-
hearing appeal
and applications
for the period
w.e.f. 01.07.2021
to 31.07.2021

DR(J)

DR(J)

DR(J)

Bench wise
disposal of cases
during month of
July 2021

DR(J)

Monthly
Statement for the
month of July
2021

DR(J)



AD

MANAS
1792/10/0 |IF. NO. giiHA g?r? dlznr%)ér%fber
/202 18/20 |17(1)/MS/CESTAT/ALD/2018- ' g DR(J)
1 21 19 ASST bench cases -
REGISTRA |reg.
R
ASST.
o2 20 N0 DSNE B olore RO
1 21 CESTAT, |hearing cases
CHENNAI
NEERAV Reply in Service
KR. Tax Appeal No
1794 10/0 F. NO. MALLICK, 51187%'[1’: 2020 of
/202 |8/20 GEXCOM/REV/ST/27/2021/18 COMMISSI .. DR(J)
Vibrant Devcon
12l 64 ONER, | 4. Liabilit
CUSTOMS, Par';nershi Y
INDORE P
wacka Lo
1795 |10/0 GUPTA, in Customs PA to
/202 8/20 NIL MEMBER Registr
1 21 (JUDICIAL Appeal 51320
) and 51586 of
2019
MOHINDE |\ omination of
1796 (10/0 R SINGH, : . |PAto
/202 |8/20 gill\)I/ODIODC;/CESTAT/CHE/2019 DR(), tc?i';?er“eﬂﬁc”;bff”” Registr
1 21 CESTAT, opinion ar
CHENNAI °P
1797 |10/0 CESTAT, Chanae of office CT
/202 8/20 NIL ALLAHAB remi%es Sectio
1 |21 AD P n
reimbursement
SPSTO of expenses Accou
/1270928 2?2/8 NIL HON. incurred for nt
1 21 PRESIDEN |hospitality in the |Sectio
T office of Hon. n
President
1799 10/0 SANTOSH |Forwarding of  |Accou
CESTAT/AHD/PER/69/2018/27 KUMAR reply of bank nt
/202 8/20 )
1 21 3 TIWARI, loan amount of |Sectio

ASSISTAN

Rs. 18 lakhs in

n



1800 10/0
/202 |8/20
1 21

1801 10/0
/202 |8/20
1 21

1802 10/0
/202 |8/20
1 21

1803 |10/0
/202 |8/20
1 21

1804 10/0
/202 8/20
1 21

1805 [10/0
/202 8/20

NIL

F. NO.
01/CESTAT/BANGCOMP&PR
INT.

F. NO. 1/CESTAT/MAS/2003-
VOL 11

NIL

NIL

NIL

T

REGISTRA

R,
CESTAT,
AHMEDA
BAD

DOROTHY

JOSEPH,
STENO
GR.1

TECHNIC
AL
OFFICER,
CESTAT,

BANGALO

RE
KRIPA

SHANKAR

ASSISTAN

T

REGISTRA

R,
CESTAT,
CHENNAI

DR. SK
PATI, M(J)

AJAY
SHARMA,
M(J),
CESTAT,
MUMBAI

SUKHBIR
SINGH,

respect of Sh.
Kanhaiya Lal,
SPS, CESTAT,
Ahmedabad

Re-imbursement
of refreshment
expenses for the

Accou
nt
Sectio

month of August 0

2021

Forwarding of

letter for Comp
approval for uter
retention of Cell
Laptop-i7 - reg.
Forwarding of Adm!n

) istratio
representation by 0
Sh. K. S. Sectio
Ramesh, SPS 0
Request for
forwarding of .

Admin
enclosed . )

] istratio
representation 0
dated 3 August Sectio
2021 to the 0
Secretary to the
Gol
Request for
forwarding of .

Admin
enclosed . .

. Istratio
representation 0
dated 3 August Sectio
2021 to the 0
Secretary to the
Gol

L Admin
CL Application istratio



1806 10/0
/202 |8/20
1 21

1807 10/0
/202 |8/20
1 21

1808 10/0
/202 |8/20
1 21

1809 10/0
/202 |8/20
1 21

1810 10/0
/202 |8/20
1 21

1811 11/0
/202 |8/20
1 21

1812 11/0
/202 8/20
1 21

NIL

NIL

NIL

NIL

F. NO.
31/PERSN./CEGAT/CAL/99/19
1

F.NO.7/4/RAHUL-
MTS/CHD/ADMN-2021

F.NO.
05/CESTAT/BANG/RENT

MTS

SUDHAKA

RAN A.
SPS TO
MEMBER
(TECHNIC
AL)

BHANU
MEHTA,
STENO
GR.1

REKHA

SHEKHAW

AT,
STENO
GRADE |

T. K.
SARKAR,
DY

REGISTRA

R,
CESTAT,

KOLKATA

T. K.
SARKAR,
DY

REGISTRA

R,
CESTAT,

KOLKATA

DR,
CESTAT,
CHANDIG
ARH

TECHINAL
OFFICERR,

DR/H.O0.0

Application for
leave in respect
of Sh CJ
Mathew,
Member (T)

Medical Leave
regarding

Application for
CL

Reply of OA and
two Misc.
Applications

filed before CAT 0

Documents in
support of GPF
withdrawal of
Shri Bidhan
Chandra Roy,
MTS

Joining Report of
Sh. Rahul, MTS

Renewal of lease
and rent
agreement for
CESTAT,
Bangalore

n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n



1813 11/0
/202 |8/20
1 21

1814 11/0
/202 |8/20
1 21

1815 11/0
/202 |8/20
1 21

1816 11/0
/202 |8/20
1 21

1817 11/0
/202 |8/20
1 21

1818 11/0
/202 |8/20
1 21

1819 11/0
/202 |8/20
1 21

1820 |11/0
/202 |8/20
1 21

1821 |11/0
/202 |8/20
1 21

F.NO. A-
19(2)/PERS.FILE?MS-
DR?CHE/2021

NIL

NIL

F.NO. SEL-
26/INT/SSC(WR)/2018/PHASE
-VI11/133/

NIL

NIL

NIL

F.NO.
CESTAT/AHD/MISC/ORDER
SEC/11/2010/277

F.NO.
CESTAT/AHD/MISC/ORDER
SEC/11/2010/282

BALASUB
RAMANI
S, AR

ARCHANA

, STENO-II

BAHNU
MEHTA,
STENO-II

SSC,
MUMBAI

ANITHA

JAYAKUM

AR, SPS

LALIT
PRASAD
PANT, SPS

LALIT
PRASAD
PANT, SPS

SANTOSH
KUMAR
TIWARI,
AR

SANTOSH
KUMAR
TIWARI,

Forwarding of
joining report
and charge of
Assumption

Joining Report,
Medical leave

Medical
Reimbursement
claim

Forwarding of
dossiers for the
post of Court
Master

Reg. increment
in grade pay

Application form
for deletion

Medical
Reimbursement
claim

Reg. Appeal No.
E/1345/2010 of
Samay
Electronics Pvt
Ltd.

Returning of
certified Orders
for Centex

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

DR(J)

DR(J)



1822 11/0
/202 |8/20
1 21

1823 11/0
/202 |8/20
1 21

1824 11/0
/202 |8/20
1 21

1825 11/0
/202 |8/20
1 21

1826 11/0
/202 |8/20
1 21

1827 11/0
/202 |8/20
1 21

1828 |12/0
/202 |8/20
1 21

F.NO.
19(1)/COMP/CESTAT/ALD/20
15

CESTAT/AHD/ADMN/02/2007
1292

F.NO.D-6(1)/E-
HEARING/CESTAT/CHE/2020

F.NO.A-45(1)/MISC-
AR(JUDICIAL)/CHE/2016

F.NO.
CESTAT/AHD/MISC./ORDER
SEC./11/2010/278

NIL

FILE NO. 49(1)/MEDICAL
CLAIM/CESTAT/2017-PART
I

AR

MANAS
KUMAR

SINHA, AR

SANTOSH
KUMAR
TIWARI,
AR

MOHINDE
R
SINGH,DR

BALASUB
RAMANI
S, AR

SANTOSH
KUMAR
TIWARI,
AR

Y.VEDA

PRAKASH,

STENO

MANAS
KUMAR
SINHA,
AR,
CESTAT,
ALLAHAB
AD

Publications Pvt
send by speed
post

Approval and
Financial
sanction for re-
filing printer
tonner/cartridge

Forwarding of
application for
TA on tour nt
advance of Rs.  Sectio
50,000 in r/o n
Sh.Raju, M(T)

RoM
Application No
C/40056/2020 in PA o
C/41027/19 in Redistr
the matter of Ms g

ar
Compuage
Infocom Ltd vs
CC

Pending Division
Bench ROM of
Hon. Member
P.Dinesha

Appeal No E/216

Accou

Sectio

Accou

PAto
Registr
ar

to 218/2011,in  PAto

the case of Registr

Sunshine ar

Corporation

Monthly

Disposal

Statement of PA

Appeal of July

2021

Medical étcjr?t:g

Reimbursement 0

claim in respect .
Sectio

of wife
n



1829 12/0
/202 |8/20
1 21

1830 12/0
/202 |8/20
1 21

1831 12/0
/202 |8/20
1 21

1832 12/0
/202 |8/20
1 21

1833 |12/0
/202 |8/20
1 21

1834 12/0
/202 |8/20
1 21

1835 |12/0
/202 |8/20
1 21

F. NO. 14(1)/CAR
HIRING/CESTAT/ALD./2015-
PART II

F. NO.
CEGAT/MUM/ADMN/TA/18/4
28

NIL

F. NO. 2(23) RSC-
UDC/CESTAT/CHD-2016

NIL

NIL

F. NO. E-30012/1/2021-HINDI-
4-DOR

MANAS
KUMAR
SINHA,

AR,

CESTAT,

ALLAHAB
AD

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

RAJIV
RANJAN,
LDC,
CESTAT,
NEW
DELHI

DEPUTY
REGISTRA
R,
CESTAT,
CHANDIG

ARH

DR,
CENTRAL
REGISTRY
, NEW
DELHI

DR, SM
BRANCH,
NEW
DELHI

ASSISTAN
T
DIRECTOR

Hiring vehicle

Forwarding the
application for
TA advance of
Rs. 1,50,000/- in
respect of Sh. C.

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

J. Mathew, M(T) "

Request for
Service
Certificate

Application for
Recruitment to
the Commission
in the Territorial
Army and 174th

Cash &

Accounts Course
at ISTM, New
Delhi submitted
by Ravi Shekhar

Chaudhary,

UDC, CESTAT,

Chandigarh

Diary Number -
50739 - 2021

E hearing
causelist

Hindi regarding

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

DR(J)

PA

Admin
istratio
n



1836 12/0
/202 |8/20
1 21

1837 12/0
/202 |8/20
1 21

1838 12/0
/202 |8/20
1 21

1839 12/0
/202 |8/20
1 21

1840 12/0
/202 8/20
1 21

1841 12/0
/202 8/20
1 21

F. NO. A-50050/165/2018-AD.

IC (CESTAT)

F. NO. G(19)/(1)CESTAT/PAY

FIXATION/2015

F. NO. A-
19(2)/PERS.FILE/MS-
DR/CHE/2021

NIL

NIL

F. NO. A50050/77/2016-

AD.1C(CESTAT)

RAJBHAS
HA

S

BHOWMIC

K, US

ASST.

REGISTRA
R,
CESTAT,
CHENNAI

ASSISTAN
T

REGISTRA

R, CESTAT

CHENNAI

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

DEPUTY
REGISTRA
R,
CENTRAL
REGISTRY
, CESTAT,
NEW
DELHI

RAGHVEN
DRA
SINGH
KUSHWA
H,USTO
GOl

Renewal of lease
agreement for

CESTAT,
Chandigarh

Vetting

up/verification of

pay fixation
orders

Forwarding of
joining report
and change of

assumption

corrigendum of

pay fixation

E hearing of

defect cases

Compliance of

order dated

08.11.2019 of
CAT Madras
Bench in OA No.

310/2019
considering

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

PA

Admin
istratio
n

representaiton of |Sectio

Smt. Suja B.
Pillai, Former
AR, CESTAT

regarding

withdrawal of

n



resignation

MANAS
KUMAR
1842 13/0
1202 8/20 NIL SINHA, - Weekly Report 155 5y
1 21 AR, of E-hearing
ALLAHAB
AD
1843 |13/0 Weekly Return
/202 18/20 NIL ﬁ'é?_LAATT’A from 06.08.2021 DR(J)
1 21 to 12.08.2021
Admin
1844 |13/0 MUKESH |Submission of  |istratio
/202 18/20 NIL GUPTA, APAR for n
1 21 DR review purpose |Sectio
n
. Admin
1845 13/0 ANITHA (Alg’l?':;ré?a‘;ff'gjc istratio
/202 |8/20 |NIL JAYAKUM the block period
1 21 AR, SPS 2018-21 ﬁectlo
Forwarding of
C MANOJ |application for
KUMAR, |transfer to Admin
1846 13/0 F NO TECHNIC |CESTAT, istratio
/202 8/20 |\, ~. AL Chandigarh/Delh n
1 o1 OUCESTAT/BANG/OPM OFFICER, li/Allahabad  Sectio
BANGALO posting of n
RE humanitarian
grounds
1847 13/0 F. NO. A- DR ’ istratio
/202 18/20 |19(2)/PERS.FILE/MS- CEéTAT Availing Joining |n
1 21 |DR/CHE/2021 CHANDIG ﬁectlo
ARH
Admin
1848 |13/0 SULEKHA [Certificate of istratio
/202 18/20 NIL BEEVI C.S, transfer of n
1 21 M(@J) charge Sectio
n
1849 |13/0 New entry in Comp
/202 18/20 NIL E/IEUSI;I/I-QI\I face biometric of \uter
1 21 CESTAT Cell



1850 13/0
/202 |8/20
1 21

1851 13/0
/202 |8/20
1 21

1852 13/0
/202 |8/20
1 21

1853 |13/0
/202 |8/20
1 21

1854 113/0
/202 |8/20
1 21

1855 [13/0
/202 |8/20
1 21

1856 17/0
/202 8/20
1 21

1857 17/0
/202 |8/20
1 21

1858 |17/0
/202 |8/20
1 21

1859 17/0
/202 8/20
1 21

NIL

F.NO. D-

6(1)/DOO/CESTAT/CHE/2019

NIL

NIL

F.NO. C/20005/2021

F.NO. C/21035/2019

NIL

F.NO.

CESTAT/AHD/L.B./02/2014/29

5

F.NO. A-45(1)/MISC-
AR(JUDICIAL)/CHE/2016

F.NO.D-6(1)/E-

HEARING/CESTAT/CHE/2020

REKHA
SHEKHAW
AT,
STENO-I

MOHINDE
R
SINGH,DR

KAMAKS
HI
JAYSWAL,
STENO TO
HON M(J)

VINIT
PATEL,
STENO TO
HON M(J)

UMA
SHANKAR
VERMA,
DR

ANIRUDH
AR]J
NAYAK

ARCHANA
, STENO
GR. 1l

SANTOSH
KUMAR,
AR

BALASUB
RAMANI
S, AR

MOHINDE
R SINGH,
DR

Mumbai

Monthly
Disposal
Statement of
Appeal of July
2021

Nomination of
3rd Member in
DOP in matter

Request to
remove the
uploaded order
from CESTAT
Website

Request to
remove the
uploaded order
from CESTAT
Website

Customs appeal
No.
C/20005/2020 in
the matter of
Shri. Kishin S
Lungani

Listing of
Custom Appeal
of Mukka sea
Food Industries
Pvt Ltd

CORRECTION
IN THE
APPEAL
UPLOADED

Larger Bench in
Appeal No.
E/29/2020

Pending Division

Bench ROM of
P. Dinesha (M)

RoM application
No.
C/40056/2020 in

PA

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar
PAto
Registr
ar

PA to
Registr
ar



1860 17/0
/202 |8/20
1 21

1861 17/0
/202 |8/20
1 21

1862 17/0
/202 |8/20
1 21

1863 17/0
/202 |8/20
1 21

1864 17/0
/202 |8/20
1 21

1865 17/0
/202 |8/20
1 21

1866 (17/0
/202 |8/20
1 21

F.NO. C/20005/2021

F.NO. C/21035/2019

NIL

F.NO. C/21035/2019

NIL

CESTAT/AHD/ADMN/02/2007
1292

F.NO. G-
10(1)/BUDGET/CESTAT/CHE/
2016

TECHNIC

AL

OFFICER,
CESTAT,
BANGALO
RE

TECHNIC

AL

OFFICER,
CESTAT,
BANGALO
RE

CHANDER
KANTA,
SPS

TECHNIC

AL

OFFICER,
CESTAT,
BANGALO
RE

SR.

ACCOUNT

S OFFICER

SANTOSH
KUMAR
TIWARI,

AR

MOHINDE
R SINGH,
DR

C/41027/19 in
matter of
Compuage
Infocom Ltd vs
CC (Air Cargo)

Customs appeal
No.
C/20005/2020 in
matter of Sh.
Kishin S
Lungani

isting of Custom
Appeal No
C/21035/2019
and ¢/20251 to
20253/2020 of
Mukka Sea food
Industries pvt Itd

Permission to
delete the
uploaded final
order no

isting of Custom
Appeal No
C/21035/2019
and ¢/20251 to
20253/2020 of
Mukka Sea food
Industries pvt Itd

Liquidation plan
for the
outstanding
paras

Forwarding of
application for
TA on tour
advance of Rs
50000 in r/o Sh
Raju M(T)

cash
management
system in central
government
modified

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

Accou
nt
Sectio
n

Accou
nt
Sectio
n

Accou
nt
Sectio
n



exchequer
control based
expenditure
management in
respect of quarter
2 of 2021-22 reg

KRIPA Listing some

SHANKAR [cases Out of
1867 |18/0 . PA to
1202 18/20 4/5/JUDICIAL- , DR, Turn in the DB Registr

ADMIN/CESTAT/CHD-2018 |CESTAT, |cause list at

1 CHANDIG CESTAT ar
ARH Chandigarh
Admin
1868 |18/0 SWAPNA Leave istratio
A. NAIR, ..
/202 8/20 NIL application n
1 21 HEAD regardin Sectio
CLERK garding -
E(L)JT/IIZ\R Seeking change |/Admin
1869 |18/0 SHUKLA from the post of |istratio
/202 8/20 NIL ' 'HOO/DDO or n
1 21 DR, either one of Sectio
CESTAT, them ASAP n
MUMBAI
Admin
1870 (18/0 SANJAI, istratio
/202 8/20 NIL CARE Pay Fixation reg. |n
1 21 TAKER Sectio
n
Intimation for
admission in
online course of |Admin
SANTOSH . )
1871 18/0 | o1 AT/AHD/PER/76/2018/29 KUMAR  ~dvance Istratio
/202 8/20 0 TIWARI Diploma in n
1 21 " |ADCA inr/o Sh. (Sectio
AR !
Raju Kumar, n
MTS CESTAT,
Ahmedabad
Admin
1872 118/0 MOHINDE Forwarding of  |istratio
1202 18120 Cg’f'f{CESTAT/MAS/W' RSINGH, details of Sh. G. |n
1 21 — DR Shridhar, SPS Sectio
n
1873 |18/0 NIL RAJAN Identity Admin

/202 18/20 MISHRA  |Certificate istratio



1874 118/0
/202 |8/20
1 21

1875 |18/0
/202 |8/20
1 21

1876 18/0
/202 |8/20
1 21

1877 18/0
/202 |8/20
1 21

1878 18/0
/202 8/20
1 21

1879 18/0
/202 |8/20
1 21

1880 18/0
/202 8/20
1 21

1881 18/0
/202 8/20

NIL

NIL

NIL

C.NO.
VI111(30)CUS/NCC/REC/BBN/3
4/2015

NIL

F.NO.
23/[ESTT/CESTAT/KOL/98/203

NIL

F.NO.

DR,
CESTAT,
CHANDIG
ARH

JUKESH,N
EW
JOINING

MANAS
KUMAR

SINHA, AR

DEPUTY

COMMISSI

ONER
(TAR)

DR,
CESTAT,

HYDERAB

AD

T.K.SARK
AR, DR,
CESTAT,

KOLKATA

SACHIN

CHAUDHA

RY, LDC

RAJU

CESTAT/AHD/PER/66/2019/28 M(T),

Forwarding of
EL application of
Sh Mohinder

Singh, DR

Candidate

statement and
decelaration

Forwarding of
transfer request
in r/o Sh Dheeraj

n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Lal, court master 0

Status of Appeal
filed against
order in appeal

Weekly return of
e-hearing mails
for the period of
09.08.2021 to
13.08.2021

Forwarding of
written notes of
argument and
compilation of
decisions in r/o

appeal no

ST/284/2012

listed on

23.08.2021

Leave

application reg.

Avail Restricted
Holiday and

DR(J)

DR(J)

DR(J)

Admin
istratio

Sectio
n

Admin
istratio



1882 18/0
/202 |8/20
1 21

1883 |18/0
/202 |8/20
1 21

1884 18/0
/202 |8/20
1 21

1885 |18/0
/202 |8/20
1 21

1886 18/0
/202 |8/20
1 21

1887 18/0
/202 |8/20
1 21

1888 18/0
/202 |8/20
1 21

1889 18/0
/202 |8/20
1 21

1890 |18/0
/202 |8/20
1 21

1891 18/0
/202 |8/20

NIL

NIL

NIL

NIL

NIL

CESTAT/AHM/M(J)/DISPOSA
L 2021/293

NIL

NIL

F.NO. G-
10(1)/BUDGET/CESTAT/CHE/
2016

F.NO.
PF/CESTAT/MUM/ADMN/HP

CESTAT,
AHMEDA
BAD

P.
DINESHA,
M(J)

RANJU
MADHRA,
SPS

SUDHAKA

RAN A.
SPS

SUPREME

COURT OF

INDIA

P.K.CHOU
DHARY,
MEMBER

V)
SPS TO

HON.
MEMBER

Q)
ANIL

CHOUDHA

RY M(J)

P.K. JHA,
UNDER
SECRETA
RY

MOHINDE

R SINGH,
DR

ROHIT
KUMAR

leaving HQ

Request for
permission to
leave station

Causal Leave
reg.

Tour Programme
of M(T), ShCJ
Mathew

Reg. Appeal

Approval for
permission to list
the order for
pronouncement

Disposal
statement for the
month of July
2021

reg. computer
installed in the
court

Office
Memorandum
for
implementation
of RMC

cash
management
system in central
government

Representation
for confirmation

n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

CT
Sectio
n

Admin
istratio
n
Sectio
n

PAto
Registr
ar

PA

Comp
uter
Cell

Accou
nt
Sectio

Accou
nt
Sectio
n

Admin
istratio



1892 18/0
/202 |8/20
1 21

1893 |18/0
/202 |8/20
1 21

1894 119/0
/202 |8/20
1 21

1895 19/0
/202 |8/20
1 21

1896 23/0
/202 |8/20
1 21

1897 23/0
/202 |8/20
1 21

1898 23/0
/202 |8/20
1 21

1899 23/0
/202 |8/20
1 21

1900 23/0
/202 |8/20
1 21

NIL

F.NO.
06/CESTAT/STATEMENT/201
1-CR

NIL

NIL

F.NO. 111 (20)
ARC/REVIEW/MISC/2017-18

NIL

NIL

NIL

F.NO. 1/CESTAT/MAS/2003-
VOL-II

SHUKLA,
DR,
CESTAT,
MUMBAI

BANA

MUKESH
GUPTA,
DR

S

BHOWMIC

K,USTO

THE GOVT

OF INDIA
ANIL

CHOUDHA

RY M(J)
H.K.G.NAI
R, AC

SANJAL,
CARE
TAKER

ANIL

CHOUDHA

RY
MEMBER

()

SUSHMA

RANI, MTS

MOHINDE
R
SINGH,DR

at the post of AR |n

and permission
to complete an
online course

from WIPO

Application
requesting

constitution of
larger Bench

Bench wise

statement of July

month

UPGRADATIO

N OF

COMPUTERIS

ATION IN
CESTAT

Reg. disruption

in court
proceedings

Appeal No.

C/50456/2021

reg.

Pay fixation/

deputation
allowance

Permission for
LTC Book Year
2018-2021 for
visiting srinagar

Reg leave
application

Forwarding of
details of Sh.
K.S.Ramesh,

SPS

Sectio
n

PAto
Registr
ar

PA

Comp
uter
Cell

Comp
uter
Cell

DR(J)

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n



1901 23/0
/202 |8/20
1 21

1902 23/0
/202 |8/20
1 21

1903 23/0
/202 |8/20
1 21

1904 23/0
/202 |8/20
1 21

1905 23/0
/202 |8/20
1 21

1906 23/0
/202 |8/20
1 21

1907 23/0
/202 |8/20
1 21

1908 23/0
/202 8/20
1 21

F.NO.
CESTAT/MUM/ADMN/MISC/
2021

F.NO.
01/CESTAT/BANG/PKK

NIL

NIL

NIL

NIL

NIL

NIL

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

C. MANOJ
KUMAR,
TO

ANIL

CHOUDHA

RY
MEMBER

Q)

JAGDISH
CHAND,
MTS

S

BHOWMIC

K, UNDER
SECRETA

RY TO GOI

DOROTHY

JOSEPH,
STENO
GRADE |

DOROTHY

JOSEPH,
STENO
GRADE |

B.
BHARATH
I, PATO
M(J)

Vacancy of court

Master at
CESTAT,
Mumbai

Forwarding of
application for
name correction

Reg permission

for

pronouncement

Reg. Leave

Representation

of Sh

Chandrakant
Bhatu Bhalkar,
retd, SPS for
consideration of

deputation

Request for

Child Care leave

Joining duty
after availing 3
days Child care

leave

Reg. leave
application

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

PAto
Registr
ar

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n



1909 23/0
/202 |8/20
1 21

1910 23/0
/202 |8/20
1 21

1911 23/0
/202 |8/20
1 21

1912 23/0
/202 |8/20
1 21

1913 23/0
/202 |8/20
1 21

1914 23/0
/202 |8/20
1 21

1915 23/0
/202 |8/20
1 21

1916 |23/0
/202 |8/20
1 21

1917 23/0
/202 |8/20
1 21

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

SATPAL
SINGH,
LDC

SANDEEP
CHOPRA,
ubC

MANOJ
KUMAR
SHARMA,
ubC

MOHIT
YADAYV,
LDC

NAVEEN
KUMAR,
ubC

GAJENDR
A SINGH

JASBIRR
SINGH,
HEAD
CLERK

GAJENDR
A SINGH

GAJENDR
A SINGH

Reg. Transfer
prefrence

Reg. leave on
12.08.2021

Tendering option

in response to
circular dated
17.08.2021

Tendering option

in response to
circular dated
17.08.2021

Joining report

Reg. EL

Reg. Joining
report availing
one day leave

Reg leave
application

reg. Domestic
urgency leave

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

>

Sectio

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n



1918 23/0
/202 |8/20
1 21

1919 23/0
/202 |8/20
1 21

1920 23/0
/202 |8/20
1 21

1921 23/0
/202 |8/20
1 21

1922 123/0
/202 |8/20
1 21

1923 23/0
/202 |8/20
1 21

1924 123/0
/202 |8/20
1 21

1925 23/0
/202 |8/20
1 21

1926 23/0
/202 8/20
1 21

1927 24/0
/202 8/20
1 21

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

D.NO. 28556/2208/SEC-XVII-

A/SC/XIII

JAGDISH
CHAND,
MTS

AVDHESH Acceptance of

KUMAR
MEENA

JOINT
SECRETA
RY, GOI

CR

DR,
CENTRAL

REGISTRY

DR,
CENTRAL

REGISTRY

CENTRAL

REGISTRY

CENTRAL

REGISTRY

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

AR,

SUPREME Civil Appeal No.
COURT OF |7157 of 2008

INDIA

Reg. Leave

appointment

Format for

memorandum for
appraisal of

Central registry
cause list for E-
hearing of defect

Supplement E-
hearing cause list
Supplementary

E-hearing cause

E-hearing Cause

E-hearing Cause

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Comp
uter
Cell

PA

PA

PA

Admin
istratio

Shifting of office 0

Sectio
n

DR(J)



DR, Weekly

1928 24/0 |F.NO.6/17/WEEKLY- CESTAT, statement of the

/202 8/20 |STATEMENT/CESTAT/CHD- CHANDIG matters for E- DR(J)
1 21 2020-I1 )
ARH hearing
DR.
RAJENDR
1929 124/0 A KUMAR, Reg. Govt. Comp
/202 18/20 NIL ADDITION related uter
1 21 AL programme Cell
SECRETA
RY
SANTOSH | ..
/1;5’20 gleg CESTAT/AHD/ADMN/MISC./ [KUMAR C,\jl'l';‘;‘;ﬁ;rrﬁgev . g(;rctio
04/2014/300 TIWARI, .
1 21 holiday n
AR
RAIJIV
1931 2410 1y 5 NoO 82/2/412016- CAUBA  buplic cr
/202 |8/20 CA.IVICA.V (VOL.II) CABINET rocurement re Sectio
1 2 ' ' ' SECRETA P 9 n
RY, GOI
1932 124/0 RAKESH |House deposit | CT
/202 18/20 NIL KUMAR, after retirement |Sectio
1 21 RETD. reg. n
5.BHOWM Application for Admin
1933 2410 " No. A, 19011/2/2013- ICK, the post of Istratio
/202 |8/20 AD.1C(CESTAT) UNDER chairperson in
1 21 ' SECRETA o P Sectio
RY TO GOI n
S.BHOWM Extension of Admin
1934 124/0 ICK depution period istratio
l - i)
1202 18/20 (FéNECS)'T%?Ol?’/?"‘/ZOZl AD-1C UNDER  of Mrs. P n
1 21 SECRETA |Prasanna, TO, Sectio
RY TO GOI CESTAT n
Forwarding of  |Admin
1935 [24/0 C. MANOJ intimation for istratio
1202 820 ~NO: KUMAR, o oplying for the
01/CESTAT/BANG/OPM TO FOR .
1 21 post of RPSC Sectio
DR
2021 n
Forwarding of  Admin
1936 24/0 TO FOR application for  istratio
/202 8/20 F.NO. 01/CESTAT/BANG/CM DR repatriation from n
1 21 CESTAT, Sectio

Bangalore n



1937 24/0
/202 |8/20
1 21

1938 24/0
/202 |8/20
1 21

1939 24/0
/202 |8/20
1 21

1940 24/0
/202 |8/20
1 21

1941 24/0
/202 |8/20
1 21

1942 24/0
/202 |8/20
1 21

1943 24/0
/202 |8/20
1 21

1944 24/0
/202 8/20
1 21

1945 24/0
/202 8/20

F.NO. 70/PERSN.
ICESTAT/KOL/2021/205

F.NO. 7/5/SONU-
MTS/CHD/ADMIN-2021

NIL

NIL

NIL

F.NO. CESTAT/AHD/2021/299

CESTAT/AHD/ADMN/63/2007
/1307

NIL

F.NO. 2/8(G)/2021-R&R AND
DC

T.K.SARK
AR, DR

DR,
CESTAT,
CHANDIG
ARH

ARCHANA

, STENO-II

RAKESH
KUMAR

VERMA,
ubC

P.DINESH
A, M(J)

RAMESH

NAIR, M(J)

SANTOSH
KUMAR
TIWARI,
AR

DALIP
SINGH
PAL

AMAR
SINGH

Joining report of
Sh Nandan
Kumarr, MTS

Joining Report of

Sh. Sonu Singh,
MTS

Joining Report
after availing 2
days

Request for
forwarding
application for
post of Assistant
in TRAI on
deputation basis

Permission to
leave station

Restricted
Holiday reg.

Request for
experience
certificate for the
post of Deputy
Director in ESIC

Medical
Reimbursement
claim

Redeployment of
Surplus Staff

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio



1946 24/0
/202 |8/20
1 21

1947 24/0
/202 |8/20
1 21

1948 24/0
/202 |8/20
1 21

1949 24/0
/202 |8/20
1 21

1950 24/0
/202 |8/20
1 21

1951 24/0
/202 |8/20
1 21

1952 124/0
/202 |8/20
1 21

1953 24/0
/202 |8/20
1 21

1954 24/0
/202 8/20
1 21

F.NO.
25/PERSN/CESTAT/KOL/98/2
08

F.NO. 1?CESTAT/MAS/2003-
VOL-II

NIL

F.NO. D-
6(1)/LB/CESTAT/CHE/2019

NIL

NIL

NIL

C.A.NO. C/60337/2018-C U
(DB)

NIL

RANA,
SECTION
OFFICER

DR,
CESTAT,

KOLKATA

MOHINDE
R
SINGH,DR

BALBIR
SINGH,
DEPUTY
TECHNIC
AL
ADVISER

MOHINDE
R SINGH,
DR

T.K.SARK
AR, DR

REKHA

issue of NOC

Forwarding of
application for
admission in 3yr
LLB r/o Sh
Arindam Saha,
Head Clerk

Forwarding of
details of Sh.
K.S.Ramesh,
SPS

Forwarding of
application for
the post of MTS
r/o Sh. R. Raju

Reference to
Larger Bench

Nomination of
3rd Member in
DOP in Appeal
No ST/506 of
2021

SHEKHAW |Correction in the

AT,
STENO-I

ARCHANA

, STENO-II

MS
DHINDSA,
ASST.
COMMR.
(AR)

VIJAI
KUMAR,

ADVOCAT

uploaded Appeal

Correction in the
uploaded Appeal

Reg. matter of
overseas
warehousing Itd
vs C.C.Ludhiana

Adjournment
request date of
hearing

n
Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio

Sectio

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

DR(J)

DR(J)



E 05.10.2021
DR,

1955 124/0 E-hearing
/202 |8/20 |NIL CESTAT, supplementary  |DR(J)
1 21 CHANDIG cause list
ARH
1956 24/0 DR, Supplementary
/202 8/20 NIL CENTRAL |E-hearing cause DR(J)
1 21 REGISTRY |list
1957 24/0 SUPREME .. .
1202 18/20 R.NO. 11412/2021/SEC-XVII- COURT OF ﬂ\ég g}pgggllNo. DR(J)
1 21 INDIA
1958 24/0 MANAS
/202 18/20 INIL KUMAR X\]feé_'ﬂg'aﬁﬁport DR(J)
1 21 SINHA, AR g
1959 [24/0 gﬂ\o";
/202 18/20 NIL ADVOCAT Reg. Appeal DR(J)
1 21
E
S.BHOWM :rrr?epnojﬂefr?trin Admin
1960 24/0 e \15. A.12018/4/2019- ICK, the RRs for the 1Stratio
/202 |8/20 AD.1C(CESTAT) UNDER ost of Private
1 2 ' SECRETA gecretary Steno | SOCti0
RY TO GOl Grade | and II
Forwarding of Admin
1961 24/0 |F.NO. MANAS 2ot %rt . listratio
/202 18/20 |9(9)/SP/IMTS/CESTAT/ALLD/- KUMAR JSh Ra?n I\ﬁeena
1 21 2021 SINHA, AR " |Sectio
MTS N
Admin
1962 24/0 AJAY . istratio
1202 820 NIL SHARMA, Eg;tgglggzcolil
1 21 M(J) o Sectio
n
Admin
1963 |24/0 JOHNSON |Medical istratio
/202 |8/20 |NIL CHACKO, |Reimbursement |n
1 21 ubDC claim Sectio
n
1964 124/0 BHAVNA Reg. report to 232’;:2
/202 8/20 NIL SINGH, nev%'oi%in 0
1 |21 UDC jomning

Sectio



1965 24/0
/202 |8/20
1 21

1966 24/0
/202 |8/20
1 21

1967 24/0
/202 |8/20
1 21

1968 24/0
/202 |8/20
1 21

1969 24/0
/202 |8/20
1 21

1970 24/0
/202 |8/20
1 21

1971 24/0
/202 |8/20
1 21

1972 |24/0
/202 |8/20
1 21

1973 24/0
/202 |8/20

NIL

NIL

F.NO. 2(23) RSC-
UDC/CESTAT/CHD-2016

F.NO.
CESTAT/ADMN/MISC/TRNS/
2021

NIL

NIL

NIL

NIL

NIL

SEEMA
SADANA,
SPS

SEEMA
SADANA,
SPS

DR,
CESTAT,
CHANDIG
ARH

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

SANDEEP
CHOPRA,
ubC

LIBRARY

ASHOK
JINDAL,
MEMBER(
J)

DR,
CESTAT,
CHANDIG
ARH

DR,
CENTRAL

Leave reg.

Leave

application reg.

Reuest for
experience

certificate for the
post of Deputy

Director in ESIC
r/o Ravi Shekhar

Chaudhary,

UDC, CESTAT

Forwarding of 3
preferences for

transfer at
CESTAT

Intimation for
UPSC ORA
examination for
post fo Deputy
Director in ESIC

Corporate

professionals

today Book
Note reg.

permission for
pronouncement

of order

E-hearing

supplementary

cause list

Supplementary
E-hearing cause

n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio

Sectio

Admin
istratio

Sectio
n

Admin
istratio
n
Sectio
n

Librar

PAto
Registr
ar



1 21

1974 25/0
/202 |8/20
1 21

1975 25/0
/202 |8/20
1 21

1976 25/0
/202 |8/20
1 21

1977 25/0
/202 |8/20
1 21

1978 25/0
/202 |8/20
1 21

1979 25/0
/202 |8/20
1 21

1980 25/0
/202 8/20
1 21

1981 25/0
/202 |8/20
1 21

M.A.NO. 350/0203/2021

NIL

F.NO.
1/ESTT./CESTAT/KOL/98-
VOL-III

F.NO. A-35014/1/2021-
AD.1C(CESTAT)

NIL

NIL

NIL

NIL

REGISTRY |list

S.K.VERM
A

MANAS
KUMAR

SINHA, AR

T.K.SARK
AR, DR

S

BHOWMIC

K, UNDER
SECRETA

RY TO GOl

MANAS
KUMAR
SINHA,
AR,
CESTAT,
ALLAHAB
AD

RAKSHA
SAHU,
ubC

KOSHTI
MEHUL,
STENO TO
M(J)
VINIT
PATEL,

STENO TO
HON M(J)

O.A.No.
320/0709/2019

Sanction of
Electricity bill
for the month

Option

Admin
istratio

S

Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Submitted by Sh. 0

Prabash
Chandra, LDC

Extension of
deputation
period in respect
of Ms. Vanam
Jayasree,
Stenograph
Grade-I11

car hiring

Regarding duty
joining report

Clarification
regarding non
issuance of
certified copy

Clarification
regarding non
issuance of
certified copy

Sectio

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

PA to
Registr
ar

PAto
Registr
ar



1982 25/0
/202 |8/20
1 21

1983 25/0
/202 |8/20
1 21

1984 25/0
/202 |8/20
1 21

1985 25/0
/202 |8/20
1 21

1986 25/0
/202 |8/20
1 21

1987 26/0
/202 |8/20
1 21

1988 26/0
/202 |8/20
1 21

1989 26/0
/202 8/20
1 21

NIL

NIL

NIL

NIL

NIL

F. NO.
PF/CESTAT/MUM/ADMN/AS
UTOSH/2017

F. NO. A-27/11/2005-
AD.IC(CESTAT)(PT.)

NIL

SUNIL
KUMAR
GOGRA

RAKSHA
SAHU,
ubC

ATIN
SHARMA,
MTS

ATIN
SHARMA,
MTS

SHUSHMA
RANI, MTS

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

S

BHOWMIC

K,USTO

THE GOVT

OF INDIA

RANJU

MADHRA,

SPS

Rajasthan Urban
Drinking water
and sewerage
infra Itd

leave as
necessary
domestic work

Reg. leave

Reg. Leave

Reg. EL

Forwarding the
application Shri
Ashutosh Kant
Yadav,
CESTAT, Curt
Master
requesting for
experience
certificate

Outsourcing of
various posts in

DR(J)

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

CESTAT for the "

FY 2021-22

Application for
earned leave

Sectio

Admin
istratio

Sectio
n



1990 26/0
/202 |8/20
1 21

1991 26/0
/202 |8/20
1 21

1992 126/0
/202 |8/20
1 21

1993 126/0
/202 8/20
1 21

1994 26/0
/202 |8/20
1 21

1995 126/0
/202 |8/20
1 21

1996 27/0
/202 8/20
1 21

SANTOSH
KUMAR
TIWARI,
ASSISTAN

CESTAT/AHD/PER/67/2018/31 T

1

NIL

NIL

NIL

NIL

NIL

F. NO. A-27/11/2005-
AD.IC(CESTAT)(PT)

REGISTRA

R,
CESTAT,
AHMEDA
BAD

DEVENDE
R (UDC)

DEVENDE
R (UDC)

SANJAI
(CARE
TAKER),
CESTAT,
DELHI

B.BHARAT

HI PA TO
M()

P.K.CHOU
DHARY,
MEMBER
Q)
S.BHOWM
ICK,
UNDER
SECRETA
RY TO

Request for
experience
certificate for
application for
the post of Dy.

Director in EXIC |[Admin

through UPSC
special
recruitment adv.
No. 55/22021 in
r/o Mrs. Ms.
Diksha Singh,
Steno, Gr.I,
CESTAT,
Ahmedabad

Application for
Casual Leave

Application for
CL

Application for
CL

Leave
application in

respect of Mr. P. n

Dinesha, M(J)

Approval for
permission for
pronouncement

Outsourcing of
various posts in
CESTAT for the
FY 2021-22

istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
PA to
Registr
ar

Admin
istratio

Sectio



THE

GOVT. OF
INDIA
S. Extension of
BHOWMIC . .
deputation Admin
1997 127/0 K, UNDER period in respect jistratio
1202 18/20 F. NO. A-35014/1/2021- SECRETA of Ms. Vanam
AD.IC(CESTAT) RY TO .
1 21 THE Jayasree, Sectio
Govr.oF SIS T
INDIA
Admin
1998 27/0 ANJANI, One day casual |istratio
/202 18/20 NIL HT/ARUSH |leave and station n
1 21 | ANGLE leave permission |Sectio
n
SANTOSH
KUMAR
TIWARI, Compliance of Admin
1999 27/0 |CESTAT/AHD/ADMN/CIRCU ¢SS'STAN %%%ﬁ‘#;?{s')'g istratio
/1202 2/120 Igc,)AéR/ORDER/NOTICE/Z/ZOB/ REGISTRA ESTAT/Admn.2 D ctio
R, 018 dated
CESTAT, |17.08.2021
AHMEDA
BAD
Request for
experience
SANTOSH (certificate for
KUMAR application for
TIWARI, the post of Admin
2000 27/0 ASSISTAN !Z)eputy Director istratio
1202 18/20 CESTAT/AHD/PER/63/2017/30 T in ESICthr_ough
7 REGISTRA |UPSC special .
1 21 . Sectio
R, recruitment adv.
CESTAT, |NO.55/2021 in
AHMEDA respect of Mrs.
BAD Neha Singh
Bhadauria, Steno
Grade |
Admin
2001 27/0 . .
/202 18/20 NIL VIKASH ajtestation Form 'Stratio
1 21 KUMAR n

Sectio



2002 27/0
/202 |8/20
1 21

2003 27/0
/202 |8/20
1 21

2004 27/0
/202 |8/20
1 21

2005 27/0
/202 |8/20
1 21

2006 27/0
/202 |8/20
1 21

2007 27/0
/202 |8/20
1 21

2008 27/0
/202 |8/20
1 21

2009 27/0
/202 |8/20
1 21

2010 27/0
/202 |8/20
1 21

D.NO. 1272/2021/SEC-XVII-A

D.NO. 9129/2017/SEC-XVII-A

NIL

F.NO.
CESTAT/AHD/MISC./ORDER
SEC./11/2010/312

NIL

NIL

NIL

F.NO. 01/CESTAT/BANG/VS

F.NO.
01/CESTAT/BANG/ADMN.

AR,
SUPREME

COURT OF 421-422 of 2021

INDIA

AR,
SUPREME

COURT OF

INDIA

AIR INDIA

SANTOSH
KUMAR
TIWARI,
AR

SUNIL
KUMAR
DAS, MTS

T.V.UNNI
KRISHNA
N, SPS TO
M(T)

DR,
CENTRAL

REGISTRY

DR/H.0.0

DR/H.O0.0

Civil Appeal No. DR(J)
Civil Appeal No.
5407 of 2017 DR()
Balance
confirmation as Com
on March 31, uter P
2021 for Cell
Statutory Audit
Purpose
Reg. CESTAT,
admedebad
appeals listed on DR(J)
29.07.2021 and
30.07.2021
Admin
istratio
reg. laeave n
Sectio
n
Request to delete PA to
final orders from |Registr
the website ar
Cause List E-
Hearing of defect
list date PA
31/08/2021
Admin
Forwarding of  |istratio

assumption of  |n

charge as UDC  Sectio
n
Admin
Transfer and istratio
posting of n
LDC/UDCs Sectio

n



2011 27/0
/202 |8/20
1 21

2012 27/0
/202 |8/20
1 21

2013 27/0
/202 |8/20
1 21

2014 31/0
/202 |8/20
1 21

2015 31/0
/202 |8/20
1 21

2016 31/0
/202 |8/20
1 21

2017 31/0
/202 |8/20
1 21

2018 |31/0
/202 |8/20
1 21

2019 31/0
/202 8/20

F.NO. G-19(1)/CESTAT/PAY
FIXATION/2015

F.NO.
CESTAT/ADMN/MISC/TRNS/
2021

F.NO. A-38012/3/2021-AD.IC
(CESTAT)

NIL

D.NO. 11408/2021/ SEC-XVII-
A

NIL

NIL

NIL

F.NO.6/17/WEEKLY-
STATEMENT/CESTAT/CHD-

MOHINDE
R
SINGH,DR

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

S

BHOWMIC

K, UNDER
SECRETA
RY OF
THE GOl

P.K.CHOU
DHARY,
MEMBER(

J)

REGISTRA

R,
SUPREME

COURT OF

INDIA

DR,
CESTAT,
HYDERAB
AD

MANAS
KUMAR
SINHA,
AR,
ALLAHAB
AD

CESTAT,
KOLKATA

DR,
CESTAT,

Vetting up and
Verification of
Pay Fixation

Orders

Forwarding of
three preferences
for transfer by

Admin
istratio

Sectio
n

Admin
istratio

LDCs and UDCs n

at CESTAT
Mumbai

Representation

of Sh

Chandrakant
Bhatu Bhalkar,
retd, SPS for
consideration of

deputation

Approval for
permission to re-
list the matters

CIVIL APPEAL
NO 4487 OF

2021

Weekly return of
e-hearing mails
for the period of
23-08-2021 to

27-08-2021

Weekly Report
of E-hearing

Weekly return
from 20.08.2021
to 26.08.2021

Weekly

statement of the

Sectio

Admin
istratio
n
Sectio
n

PAto
Registr
ar

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



2020 31/0
/202 |8/20
1 21

2021 31/0
/202 |8/20
1 21

2022 31/0
/202 |8/20
1 21

2023 31/0
/202 |8/20
1 21

2024 31/0
/202 8/20
1 21

2025 31/0
/202 |8/20
1 21

2026 |31/0
/202 |8/20
1 21

2027 |31/0
/202 |8/20
1 21

2020-11

NO. 27/2021

NIL

F.NO. A-35014/2021-AD.IC
(CESTAT)

ILA/AD/CT/2021/178

NIL

NIL

NIL

NIL

CHANDIG
ARH

RACHNA
GUPTA,
M()

AJAY
SHARMA,
M()

S

BHOWMIC

K, UNDER
SECRETA

RY TO GOI

INDIA
LAW

ALLIANCE

SUMAN
NALWA,
DEPUTY

COMMISSI

ONER OF
POLICE

RACHNA
GUPTA,
M(Q)

MANAS
KUMAR

SINHA, AR

LALIT
PRASAD

matter for E-
hearing

Intimation of
immovable
property under
rule 18(2) of
CCS conduct
rules

For taking RH

Reimbursement
of medical claim
of Sh. Ashok
Jindal(j),
CESTAT,
Chandigarh

Bahmbhani
shipping Itd and
Sh Hari
Bhambhani V/s
CoC Mumbai

Character
verification
certificate

One day CL on
27.8.2021

Forwarding of
joining report in
respect of Ms.
Jyoti Priya, MTS

Medical
Reimbursement

PANT, SPS [claim

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

DR(J)

Admin
istratio
n
Sectio
n

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admin
istratio
n



2028 31/0
/202 18/20 NIL

1

21

N. RAJA,
SPS

Sectio
n

Mponthly

disposal of

statement for PA
August 2021



